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I. the Chairman of the Committee on Private Members' Bills and Resolutions. 
having been authori~d by the Committee to present the Reran un their behalf. 
pfC5Cnt this Thinieth Repon. 

2. The Committee met on 25 April. 1994 for-
I. Further Examination of the Constitution (Amendment) Bill. 1994 

(/n.fertion 0/ new article JJOA. etc.) by Shri Sultan Salalmdc.lin Owaisi. 
II. Allocation of time under rule 294(1)(e) of the Rules of Procedure to 

the resolutions at item Nos. 2. 3 and 4 set down in the list of 
Business for Friday. 29 April 1994. 

Further examinlltion 0/ the Con.flittl,i(lll (Amendment) Bill. 1994 (/mertion 0/ 
neM' article J30A. etc.) by SI"i Stlltnn Saluh"ddin O",,,i.,i. 

3. The Bill seeks to amend the Constitution with a view to providing for 
reservation of seats for Muslims in the House of the People and in the 
Legislative As.~mblies of SJatcs. 

After considering all aspects of the Bill. the Committee recummend that the 
member may not be permitted to move for leave to introduce the Bill. 

Allocation 0/ time ((J Re.f(J/utiotls 
4. The Committee reeommend allocation of time to resolutions 05 follows:-

(1) Resolution by Shri Ka5hiram Rana regarding allocation of 2 hours 
ga.o; to Gu;arat. 

(2) Resolution by Shri Nitish Kumar regarding royalty on coal. 2 hours 
(3) Resolution by Shri Subratn Mukherjee regarding eleetoral 2 hours 

reforms. 
Recommendation.' 

5. The Committee recommend that-
(i) Shri Sultan Salah uddin Owaisi be n()f permitted to move for leave to 

introduce his Constitution (Amendment) Bill; and 
(ii) the allocation of time to resolution.o;. a5 shown in paragraph 4 above. be 

agreed to by the House. 

NEWDEUII; 

April2S. 1994 

Vaisalclu? S. 1916 (s"Ica) 

S. MALLIKARJVNAIAH. 
Chairman, 

Committee on Priva,e Members 
Bills and Ruolutions. 




